
SHON ES 
Rel REX 24 [oJ Be20 

(TO BE PUBLISHED IN PART IV OF THE DELHI GAZETTE EXTRAORDINARY) 
~ GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI 

FINANCE (REVENUE-l) DEPARTMENT 
pclfdicy DELHI SACHIVALAYA, LP. ESTATE: NEW DELHI-110 002 

No.F3 (24)/Fin(Rev-1)/2020-21/DS- IV / 5O Dated: +o /-po 

que (2i\sb Notification No. 22/2019 State Tax 

F.3 (24)/Fin (Rey-1)/2020-21/DS-IV/ _: In exercise of the powers conferred by section 164 of the 

Delhi Goods and Services Tax Act, 2017 (03 of 2017), the Lt. Governor of the National Capital 

Territory of Dethi, hereby appoints the 21" day of June, 2019, as the date from which the provisions 
of the Delhi Goods and Services Tax (Fourteenth) Amendment Rules, 2018 rule 12 of [Notification 

No. 74/2018- State Tax, dated the 19” December 2019, published in the Gazette of Delhi, 

Extraordinary, Part IV, vide no. F.3(35)Fin.(Rev-I)/2019-20/DS-V1/629 dated the 19" December 

2019), shall come into force. 
ON ‘ 

vA i By order and in the name of the 

™N ( a) Lt. Governor of the National Capital Territory of Delhi, 

o \ aa Se 

(Sunil Sehgal) 
Dy, Secretary IV (Finance) 

No.F3( 24)/Fin(Rev-1)/2020-21/DS- IV 5 Dated: 92/0 
“) 

Copy forwarded for information to:- “ 

1. The Principal Secretary to the Hon’ble Lieutenant Governor, Delhi 
2, The Secretary (Finance), Govt. of NCT of Dethi, Delhi Sachivalaya, I.P. Estate, New Delhi 

3, The Secretary (GAD), Govt. of NCT of Delhi with the request to publish the notification in 

Delhi Gazette Part-I'V (Extraordinary) in today’s date. 
HX The Commissioner, State Tax, Delhi, Vyapar Bhawan, LP. Estate, New Delhi, 
5. The Additional Secretary to the Hon'ble Chief Minister, Govt. of NCT of Delhi, Delhi 

Sachivalaya, 1.P Estate, New Delhi 

\ 6. The Secretary to Finance Minister, Govt. of NCT of Delhi, Delhi Sachivalaya, IP. Estate, New 

Delhi ’ 

ye 7. The Additional Secretary (Law), Govt. of NCT of Delhi, Delhi Sachivalaya, LP. Estate, New 

Delhi 
8. The P.S. to the Leader of Opposition, 29, Delhi Legislative Assembly, Old Secretariat, Delhi. 

9. OSD to Chief Secretary, Govt. of NCT of Delhi, Delhi Sachivalaya, L.P. Estate, New Delhi. 

10, Guard File, | 
wy" Website. my. Pooran| Ma Ayjorma rabejan | £ opav Gs 

§ - nS. 
gcave™ (Sunil Sehgal) 

Dy. Secretary IV (Finance) 
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—~ 
(feet wera sera & art a F gesreraref) 

wrefta worart aa free wrany 
‘ fer (eroree—1) fart 

feeet uftrarea, ang. fh. gee: af fRech—1 10002. 

War, 324) / Peres!) / 2020-21 / SGV / 4H Rate: a0 /A/ofo 

aye G. 22/2019-wWew SY 

How 03(24) / a(erso—1) / 2020-21 / Siva—- IV / —wea owner aa filet 
saweage, ech Are ve Waray sifSfra, 2017 (2017 ST 3) A ERT 164 ERI Ha aftat a 
pani Pg Saadeh > Pingel I ile AB tie lc ed 
Wa ay (ateeal) Swe faa, 2018 ar fram 12 [feet & woes, areTET, ATT IV 4 How 
03(35) / Prei(era—I) / 2019-20 / Stvs—-VI /629 Tire 19 fRerax, 2019 ar wafer af we. 
74/2018— Wed BY, ANE 19 few, 2019), We EMT! 

westa wort aa Reet w worrewsre 
are S ta sas ari ay 

Were) 
3 TV (fem) 

MM, 3(24) /feeeraree-I) / 2020-21 /ANH-1V /_FO Facsiee b/d, A/ofo 

vinta Preafetad ot qari yd seven orders Sy serena: « 

1. Arar suereaare, eet & vers afta, sqerouwe wiearea, fees! 

2. afte, fee fart, wefta wort aa Rech avane, Recht afterea, ag feos 
3. Safe, aria genera far, weft worerh aa Rech aan, Recht aftares, ag fect or 

afartan wit afte sit at athe 4 fect eros are — ae aera A wenrerarel | 
niall yl gl 

5. arta qerat & sftfter afee, wetta waert da feet aver, feet after, ag 
Feeet | 

6 fae wat @ aftre, aefta wore da fea avare, feed witerca, ag fee 

7. witftan afte (ffe), wefta wort ex echt aay, feet afharea, ag Re) 
a. *en uftas & Prof afte, 29, feet ers en, gee afearera, fect | 

9. son wre fre arate, arefta ere dea feet eee, React wftrrera, a feet 
10, 717 WIE! 

11, 3a wrge| . : “Tae 

cards 
wu Hfea—Iv (fa) 

“


